INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF K BENCH FOR 1 4-APRIL-2026 (TUESDAY),

BENCHWILLNOTFUNCYION
Srl | Appeal Number A\s,::':' : Assessee Name Remarks
ITA o] . —
1 | 4921 mumyz013 | 2008-09 [ [D] BAJAJ AUTO LTD
A
2 | 4o08/Mumy2013 | 2008-09 | [A] BAJAJ AUTO LTD
3 | CO 52/MUM/2016 | 2011-12 |[A] J.P. MORGAN INDIA P.LTD )
4 1 fozs/Mum/2015 | 2010-11 | [A] J.P. MORGAN INDIA PLTD (SG)
5 |ITA 929/MUM/2016| 2011-12 | [D] J.P. MORGAN INDIA P.LTD
- ITa : -
6 | 1345/mum/2016 | 201112 | [A]J.P. MORGAN INDIA PLTD
' ITA '
7 | 2104/MUM/2017 | 201213 | [A] J.P. MORGAN INDIA P.LTD
. TTA . . -
8 | 7118/Mmum/2017 | 2013-14 | [A] FUNDTECH INDIA LTD
ITA ‘
9 | 4200/Mum/2024 | 2020-21 | [A]JOHNSON & JOHNSON PRIVATE LIMITED - _J
10 ITA 2020-21 | [A] EVIDEN INDIA PRIVATE LIMITED (ERSTWHILE KNOWN-AS
4862/MUM/2024 _“~_]ATOS INDIA PRIVATE LIMITED) (E- FILE)
11 | €O 14/MUM/2025 | 2016-17 | [A] JSW JAIGARH PORT LIMITED
- ITA . _ ' ‘
12| 5144/mum/2024 | 2016717 | [D]JSWIAIGARH PORT LIMITED B {oprmed
13 . ITA | 9021-32 |[A] EVIDEN INDIA PRIVATE LIMITED( FORMERLY KNOWN ASATOS|
6786/MUM/2024 - |INDIA PVT LTD) 1o
, ITA
14 | coae/mum/2025 | 2012713 [A_] ACG ASSOCIATED CAPSULES PRIVATE LIMITED (E—FILEj 161 ) 2t2e
. ITA _ ; : '
15 | g743/MUM 2025 2022-23 | [A] DOLBY TECHNOLOGY INDIA PVT LTD
ITA - i ' :
16 | goge/muM/2025 | 2018-2019 | [A] SHAILENDRA SHANTARAM JONDHALE (E-FILE (SMC))
. ITA 1. .
17 | g103/mum2025 | 201415 | [A] FMC INDIA PRIVATE LIMITED (E-FILE)
ITA - ‘
18 | oy05/mMumy2025 | 201314 | [A] ACG ASSOCIATED CAPSULES PRIVATE LIMITED (E-FICE)




INQOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 14-APRIL-2026 (TUESDAY)

BENCHWILLNOTFUNCTION
Srl | Appeal Number | A$:r::. As;essee Name ‘Remarks.
i . /bﬂlﬁﬂ 12025 2020-21 | [A] VILPABEN PRANAVBHAI VORA M
2| o /:\ma 2025 | 200708 | [A] QUANTUM REAL EST & PROP DEV INDIA PVT LTD Aetjolred Yo
3 | gasamumyzoes | 200910 | [A] NIKUNJ RAJESH JASANT 157 og |20
4| e 4 /,\flﬂf\‘d /2026 | 2012-13 | [A] RAAN B MORABIA HUF (E-FILE) L
5 (531 /J\ﬂ\w 026 | 202021 | 1A) JAVED AKBAR KHAN (E-FILE) | ]
6 | Lo3s /,JIE’:,] /2026 | 2012-13 | [D] HASINA KASIM SAKRTWALA (E-FILE) l A b eot to
7| o /p}m /2026 | 2012-13 | [A] NAGA NAVEEN KUMAR POLAVARAPU (E-FILE) /] Loy [ 2o lé’

Assi

13-Apr-2026,

A

t Registrar




I_NCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVI

SED CAUSE LIST OF B BENCH FOR 15;-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE SAKTIIIT DEY, VICE PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 2

Assmt. Assessee-Name _ . Remarks

Srl _ Appeall Nﬁniber Year _
1 | ITA 953/MUM/2026 | 2022-23 |{A] BLUE FIN FROZEN FOODS PRIVATE LIMITED (E-FILE (SG))
2 | ITA 843/MUM/2024 | 2015-16 |[A] STERLING HOLIDAY RESORTS LIMITED (E-FILED)
3 | ITA 941/MUM/2024 2015-16 | [D] STERLING HOLIDAY RESORTS LTD, (E-FILED)
4 |TTA 1641/MUM/2025| 2010-11 |[A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE)
5 |TTA 1642/MUM/2025] - 2011-12 | [A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE)
6 |ITA 1643/MUM/2025| . 2012-13 | [A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE)
7 {ITA 1644/MUM/2025] 2013-14 | [A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE)
§ |ITA 1645/MUM/2025| 2014-15 | [A] SHYAM ALCOHOL AND CHEMECALS LIMITED (E-FILE) |
9 |ITA 1646/MUM/2025| 2015-16 | [A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE)
10 |ITA 1647/MUM/2025| 201617 | [A] SHYAM ALCOHOL AND CHEMICALS LIMITED (E-FILE)
11 |ITA 7626/MUM/2025| 2009-10 | [D] BSE INVESTORS PROTECTIGN FUND (E-FILE)
12 ITA 7629/MUM/2025| 201213 | {D] BSE INVESTORS PROTECTION FUND. (E-FILE)
13 |ITA 7630/MUM/2025| 2014-15 |[D] BSE INVESTORS PROTECTION FUND (E-FILE)
14 ITA 8888/MUM/2025] 2016-17 | [D] BSE INVESTORS PROTECTION FUND (E-FILE)
15 |ITA 8889/MUM/2025 2017-18 | [D] BSE INVESTORS PROTECTION FUND (E-EILE)
16 | TTA 8890/MUM/2025 | 202324 | [D] BSE INVESTORS PROTECTION FUND (E-FILE)
17 |TTA 9275/MUM/2025]  2017-18 | [A] BETA CONSULTANCY HR SERVICES PRIVATE LIMITED (E-FILE)
18 |ITA 8644/MUM/2025 2016-17 | [D] NEELESH HASMUKH DOSHI HUF (E-FILE)
19 |ITA 8645/MUM/2025 2018-19 | [D] NEELESH HASMUKH DOSHI HUF (E-FILE)
| 20 | ITA 256/MUM/2026 | 201819 | [A] NETMAGIC SOLUTIONS PRIVATE LIMITED
21 | [TA 336/MUM/2026 | 2014-15 | [D} SURESH GURUBUXSING WADHWA (E-FILE) .
| 22| ITA 337/MUM/2026 | 2017-18 | [D] SURESH GURUBUXSING WADHWA (E-FILE)
23 | ITA 562/MUM/2026 | 2017-18 | [A] NARINGARAM PURARAM CHOUDHARY
24 | ITA 563-[M9M/2026 2018-19 | [A] NARINGARAM RUPARAM CHOUDHARY
25 | ITA 564/MUM/2026 | 2019-20 | [A] NARINGARAM RUPARAN CHOUDHARY
26 | ITA 800/MUM/2026 |  2016-17 [A] BHAVESH INDUBHAI DESAI '
27 | ITA 813/MUM/2026 | 2014-15 [A] SHINE STAR o
28| TTA 622/MUM/2026 | 2026-2027 | [A] SHRI BOMBAY HALAT BHATIA MAHAJAN (E-FILE)

29,

ITA 936/MUM/2026

© 2017-18 | [A] SAINATH POSHETTY PENDAM (E-FILE)




REVISED CAUSE LIST OF B BENCH FOR 15-APRIL-2026 (WEDNESDAY)

AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

BEFORE HON'BLE SAKTIIIT DEY, VICE PRESIDENT

IN COURT ROOM 2

Assmt.

‘st | Appeal Number  Year Assessee Name _ - Remarks
30 | ITA 951/MUM /202.6 2020-21 S[EA\]/:,VBXQSSIA{A(ET:?f;SEVIKA MEENATAI VIJAY HAUGULE RAHIVASIL
31 | ITA 960/MUM/2026 | 2018-19 |[A] SHRADDHA PRAKASH MEHTA (E-FILE)
32 | ITA 961/MUM/2026 2019-20 | [A] SHRADDHA PRAKASH MEHTA {E-FILE)
33 | ITA 963/MUM/2026 | 2018-19 | [A] SHEETAL DATTATRAY PATIL (E-FILE)
34 : ITA 988/MUM/2026 | 2019-20 |[D] éIRLA GROUP HOLDINGS PRIVATE LIMITED (E-FILE) .
35 { ITA 989/MUM/2026 [ 2019-20 | [D] SHRAVAN KUMAR HARKARAM CHOUDHARY {E—FI.LE)
36 2013-14

{D] BABULAL SUMERLAL JAIN (E-FILE}

FTA 1005/MUM/ 2026

A

AsgiStant Registrar
3-Apr-2026;




~ INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF C BENCH FOR 15-APRI1-2026 (WEDNESDAY)

. BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
" AND HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER

IN COURT ROOM 5

| 24

2014-15.

Stl | Appeal Number A::'::‘ Assessee Name Remarks
P ITA i - .
1| 7243mMuny2010 | 204314 | [A] RISE WORLDWIDE LTD.,
' _ | TA] SHAAN INFRA PROJECTS PRIVATE LIMITED (AMALGAMTED
2 | CO 31/MUM/2026 | 201213 chMpANY HARNESS FINANCIAL SERVICES PRIVIE LTD.
5 A | 501213 | 1D} SHAAN INFRA PROJECTS PRIVATE LIMITED (AMALGAMTED
| 6296/MUM/2025 : COMPANY HARNESS FINANCIAL SERVICES PRIVTE LTD. (E-FILE)
| . o =
4 | Jage/MUMy2025 | 201920 | [A] PALAK AGENCY PRIVATE LIMITED
- A |
5 | Jus7Mumy2025 | 202122 | [A] PALAK AGENCY PRIVATE LIMITED
SO ITA .
6 | zage/MUM/2025 | 2018719 | [A] PALAK AGENCY PRIVATE LIMITED
TTA . -
7 | ag9/mumy2025 | 201718 | [A] PALAK AGANCY PRIVATE LIMITED
m ITA | |
8 | Juzomumy202 | 200617 | TA] PALAK AGENCY PRIVATE LIMITED
9 | 7azymumyzozs | 201516 | [A] PALAK AGENCY PRIVATE LIMITED
A | o
10 | 47amumy2025 | 201415 | [A] PALAK AGANCY PRIVATE LIMITED
| A | ' '
11| 3028/MUM/2025 | 201516 | (D] CHETAN RASIKLAL SHAH (E-FILE)
12| caoemumyzozs | 20115 | [D] CASA BUILDERS PVT LTD (E-FILE)
N A ] '
13 | goa1/mum2025 | 201718 | [A] PRAKASH HIRACHAND MUTHA (E-FILE)
ITA 1= | .
14| gasoMumy2025 | 2017718 | [A} ISLAM GYMKHANA (E-FILE)
e _ _
15| q7ymum/2025 | 201314 | [A] PALAK AGENCY PRIVATE LIMITED
6l ITA 5016-19 | [A] IQVIA CONSULTING AND INFORMATION SERVICES INDIA PVT
. 5205/MUM/2025 LTD | o
1ol ma 100051 | TAI IQVIA CONSULTING AND INFORMATION SERVICES INDIA
17| 5206/MUM/2025 PRIVATE LIMITED |
18 [ITA 621/MUM/2026] 2018-19 | [A] PURVI NIHAL SHAH (E-FILE)
19 [ITA 667/MUM/2026| 2017-18 | [D] INARCO PRIVATE LIMITED (E-FILE)
20 |ITA 680/MUM/2026] 2018-19 | [A] PUNIT RASIKLAL SHAH (E-FILE)
| 21 |rTA 710/MUM/2026] 2018-19 | [A} PARTH DEVELOPERS (E-FILE)
22 [ITA 714/MUM/2026| 2015-16 | [A] CABLE CORPORATION OF INDIA LTD.
33 [TTA 736/MUM/2026| 2014-15 | [A] PDP LIFE SCIENCE LOGISTICS INDIA PVT LTD _
ITA 737/MUM/2026| | [A] INDO SAUDI SERVICES CARRIERS PRIVATE LIMITED




REVISED CAUSE LIST OF C BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE RAHUL CHAUDHARY, JUDICIAL MEMBER

IN COURT ROOM 5

Assmit.

Srl'| Appeal Number . Year Assessee Name Remarks .
25 |ITA 746/MUM/2026| 2016-17 | [A] PRATIK TECHNOLOGIES PRIVATE LIMITED (E-FILE)
26 {ITA 747/MUM/2026| 2017-18 | [A] PRATIK TECHNOLOGIES PRIVATE LIMITED (E-FILE)
27| 8418/525?4/2025 2017-2018 | [A] ISMAIL RAHEMATULLA SUNASARA (E-FILE)
8| 4_19/1\}5’;4 12025 | 2018-2019 | [A] ISMATL RAHEMATULLA SUNASARA (E-FILE)

29 8420”,113:4 12025 | 2019-2020 | [A] ISMATL RAHEMATULLA SUNASARA (E-FILE)

30| 4o0n /nma 12025 | 2013-14 | [A] PLUS BKSP TOLL LTD

31| 4o /s\ma/zozs 2012-13 | {A] PLUS BKSP TOLL LTD.

32| 1 g1/Muny2026 | 201314 | [A] PLUS BKSP TOLL LTD

33 1'182/%?4/2026 | 2015-16 | [A] PLUS BKSP TOLL LTD

34 | SA51/MUM/2026 | 2013-14 | {A] PLUS BKSP TOLL LTD

35 | 2347 /MFS?& /2026 2014;15 [A] PRAFULLA PANDURANG JOSHI (E-FILE)

| 36 | SA 43/MUM/2026 | 2014-15 | [A] PRAFULLA PANDURANG JOSHI (E-FILE)

:37' 54567,,\%‘;4 /2025 | 2015-16 _[A]_CHAITANYA NANDLAL PAREKH (E-FILE)

38 | 5555 /I\i&?d/zo.zs | 2017-18 | [A] PRITESH SURESH SHAH (E-FILE)

39 | 7996/&3;‘4 /2025 | 2016 | [D] PRABHAT TECHNOLOGIES INDIA LIMITED (E-FILE)

&( 3-Apr-2026}

Assistaht Registrar|




 INCOME

TAX APPEILLATE TRIBUNAL, MUMBAI BENCHES

REV'ISED CAUSE LIST OF D BENCH FOR 15-APRIL-2026 (WEDNESDAY)

AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER

IN COURT ROCM 3

Assmt,

Assessee Name

Remarks

€O 312/MUM/2025. |

5rl { Appeal Number Year

1| sA56MUM/2026 | 292223 O | [A] RELIANCE FOUNDATION HOSPITAL TRUST

2 |7 3798/MUM/2026| 202223 1 | [A] RELIANCE FOUNDATION HOSPITAL TRUST (E-FILE)

3 |ITA 3799/MUM/2026 ng}gﬁ;’;" {A] RELIANCE FOUNDATION HOSPITAL TRUST (E-FILE)

+ | sasymumne | 222 ééé ;EééﬁNCE FOUNDATION INSTITUTION OF EDUCATION AND
e oo 205 2027255 R[ééEm%EFF;E)EL;NDATION INSTITUTION OF EDUCATION AND
5 |17 3801/mun2026 2%2-52 o R{é\% g;éﬁwggggmomom INSTITUTION OF EDUCATION AND.

7 | s 65/MUM/2026 202223 701 [A] MANDKE FOUNDATION (E-FILE)

8 ‘I-TA' 4053/MUM/2026 ‘202'2073:5?3;0 [A] MANDKE FOUNDATION (E-FILE)

9. |1Ta 4054/MUM/2026| 22223 7O | [A} MANDKE FOUNDATION (E-FILE)

10 | SA13/MUM/2025 | 201213 |[A] DEEPAK VIRENDRA KOCHHAR
11 | TTA394/MUM/2025 | 201213 | {A] DEEPAK VIRENDRA KOCHHAR

12 [TTA 1530/MUM/2025] 2012-13 | [D} DEEPAK VIRENDRA KOCHHAR (E-FILE)

13 | CO16/MUM/2023 | 2018-2019 | [A] M/S MARKOLINES INFRA PVT LTD (RECALLED MATTER)
14 ‘ITA 4800/MUM/2023| 2017-18 | [A] MR DIVYESH CHANDRAKANT RATHOD

15 | TTA 186/MUM/2024 | 2017-18 | [D] DIVYESH CHANDRAKANT RATHOD (E-FILED)

16 |TTA 3085/MUM/2024| 2012-13 | [D] DHENU BUILDCON INFRA LIMITED (E-FILED)

17 | €O 203/MUM/2025 | 2012-13 | [A] DHENU BUILDCON INFRA LIMITED

18 |TTA 4205/MUM/2024| 2015-16 |[A] M.PRECYCLING COMPANY PRIVATE LIMITED (RECALLED MATTER)
19 [ITA 3110/MUM/2025| "2016-17 |[A] RISHIRAJ RADHESHYAM GUPTA

20 [1TA 3707/MUM/2025| 2020-21 | [A] RAHUUL SHAH
21 |TTA 3750/MUM/2025| 2017-18 | [A] RELIANCE INDUSTRIAL INFRASTRUCTURE LIMITED
| 22 |TTA 3930/MUM/2025) 202021 | [D] METROPOLIS HEALTHCARE LTD (E-FILE)

23 |ITA 3931/MUM/2025] 2023-24 | [D] METROPOLIS HEALTHCARE LTD (E-FILE)
24 |TTA 3032/MUM/2025| - 2021-22 | [D] METROPOLIS HEALTHCARE LTD. (E-FILE)
25 |1TA3933/MUM/2025| 2018-19 | [D] METROPOLIS HEALTHCARE LTD (E-FILE) ~
26 |TTA 3934/MUM/2025|  2022-23 | [D] METROPOLIS HEALTHCARE LTD (E-FILE)

| 27 |¥7A 3949/MUM/2025|  2019-20 | {D] METROPOLIS HEALTHCARE LTD (E-FILE)
28 2020-21

[A] -METROPOLIS HEALTHCARE LTD




REVISED CAUSE LIST OF D BENCH FOR 15-APRIL-2026 (WEDNESDAY)

AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

. BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER

IN COURT ROOM 3

155

 TTA 166/MUM/2026 |

12008-09

%l | Appeal Number A,f,zg‘rt' . ’ Assessee Name Remarks
29 | CO 313/MUM/2025 | 2021-22 | [A] METROPOLIS HEALTHCARE LTD
30 | CO 314/MUM/2025 | 202223 [ [A] METROPOLIS HEALTHCARE LTD
31 | CO315/MUM/2025 | 2023-24 | [A] METROPOLIS HEALTHCARE LTD
32 (1TA 4954/MUM/2025| 2016 - 17 | [A] RAJESH DAKE (E-FILE)
| 33 |ITA4955/MUM/2025| 2013-14 | [A] RAJESH RAMCHANDRA DAKE (E-FILE)
34 {ITA 4956/MUM/2025] 2013- 14 | [A] RAJESH RAMCHANDRA DAKE (E-FILE)
35 |ITA 5358/MUM/2025] 201213 | [A] SHRI DHARMENDRA PRATAP SINGH
36 |ITA 6693/MUM/2025| 2015-16 | [A] RANI RAWAN (E-FILE)
37 |ITA 7534/MUM/2025| 2018-19 | [A] MANO DEVSHI CHHADVA
38 |TTA 7539,!MUM/2d25 2017-18 | [A] REENA TINAAZ PRIVATE LIMITED
39 [1TA 7540/MUM/2025| 2019-20 | [A] REENA TINAAZ PRIVATE LIMITED
40 |ITA 9505/MUM/2025| 2019-20 | D] REENA TINAAZ PRIVATE LIMITED (E-FILE)
41 | T 7s40/MUM/2025| 201819 | o) :jﬂiéjllfm AZAD ALPSANKHYANK ARTHIK VIKAS MAHAMANDAL -
42 |ITA 7919/MUM/2025|  2016-17 | [A] D G MALLS MULTIPLEX PVT LTD
43 |TTA 7930/MUM/2025| 7930 | [A] RAMESH CHUNILAL GANDHE
44 |ITA 8525/MUM/2025| 2022-23 | [A] MAYUR JOTTKUMAR JAIN
45 | ITA 99/MUM/2026 | 2013-14 |[A] RAMANAND KIDARNATH INTERNATIONAL
| 46 |1Ta-1406/MuMy2025| 2015 i@i“;g&ﬁ?fﬂ“ﬁi‘gg}’é}gé{‘ THE CASE OF M/S. ACUTE RETALL
ey pe———— éﬁ}ﬁé@?@“@i‘if;mﬂ APPLIED sqmce, TECHNOLOGY, ARTS &
46 | 1A 446/MUM/2026 | 201516 F!;:%L%ég,?él;{g?ﬂgorz APPLIED SCIENCE, TECHNOLOGY, ARTS AND
49 | TTA 132/MUM/2026 | 1314 | [A] DALCHAND GUPTA (E-FILE)
50 | ITA 139/MUM/2026 | 2021-22 | [A] DINESH KANHIALAL JAIN (E-FILE)
51 | TTA 1_48,_’MUM,_’-20_26 2017-18 EA] DEEPAK NETRITE LIMITED
52 | TTA 149/MUM/2026 | 2018-19 | [A] DEEPAK NITRITE LIMITED ‘
|53 | TVA 150/MUM/2026 | 2019-20 | [A] DEEPAK NITRITE LIMITED i
- 54 'I_ITA 161/MUM/2026 | 2014-15 1A RAM GOPALDAS KES\_NANI— {HUF)
 [A] RAJESH DAMIL SHAH (E-FILE)

§ Assis ni‘Registrar-




' INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF F BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 9

| srl Apbeai Number A‘s;zr:: Assessee Name - Remarks
1 |ITA 2353/MUM/2025| 2015-16 | [A] VIVEK KUMAT
2 |ITA 4865/MUM/2025| 2017-18 | [A] FEES REGULATING AUTHORITY
3 [ITA5200/MUM/2025| 2018-19 | [A] ISV INGREDIENT
4 [ zeamum /2025 201815 éék E_IPRERCJ;\_II\ISI&?N PRIVATE LIMITED (SUCCESSORTO .ASHTAVINAYAKA
5 |ITA 6959/MUM/2025| 2016-17 | [A] VIAYKUMAR BALDEV BAJAJ
6 |ITA 7099/MUM/2025| 2017-18 | [A] UIWALA ANAND SARDAR (E-FILE) ’
7 |TTA9041/MUM/2025] 201415 | [A] JUGRAJ RIAIN HUF - °
8 |ITA9182/MUM/2025| 2014-15 | [A] JAYANT IMPEX PVT LTD (E-FILE)
o | TTA227/MUM/2026 | 2014-15 | [D] VINOD KUMAR JATIA (H.U.F) (E-FILE)
10 | ITA 228/MUM/2026 | 2016-17 | [D] VINOD KUMAR JATIA (H.U.F.) (E-FILE)
11| CO47/MUM/2026 | 2016-17 | [A] VINOD KUMAR JATIA (HLU. F)
121 CO48/MUM/2026 | 2014-15 | [A] VINOD KUMAR JATIA (HL.U.F)
13 | ITA 229/MUM/2026 | 2016-17 | [D] VIDIP VINOD JATIA (E-FILE)
14 | ITA 230/MUM/2026 | 2017-18 | [D] VIDIP VINOD JATIA (E-FILE)
15" | ITA 9090/MUM/2025 | 202223 | [ATISW POWER TRADING COMPANY LIMlTED (E- FI;.E)
16 | ITA47/MUM/2026 | 201617 | [A] VIDIP JATIA
17 |T7A 48971MUM/2025_ 2017-18 | [A] SPECIALITY PAPERS LIMITED |
18" {ITA 7010/MUM/2025| 2017-18 | [A] SHILPA RAJENDRA SHAH
19 |ITA 6848/MUM/2025( 2022-23 | [D] MIKLENS BIO PRIVATE LIMITED (E-FILE)
20 |TTA 5824/MUM/2025_ 202122 | (D] V R CONSTRUCTORS PRIVATE LIMITED (E-FILE)
21 |ITA 6825/MUM/2025| 202223 | [D] V R CONSTRUCTORS PRIVATE LIMITED (E-FILE)
22 |1TA 6934/MUM/2025| 202223 | [A]V R CONSTRUCTORS PRIVATE LIMITED
23 |ITA 6935/MUM/2025| 2021-22 | [A]V R CONSTRUCTOR PRIVATE' 'Lip_/irrED
24 {¥TA 6936/MUM/2025{ 2020-21 | [A] V- R CONSTRUCTOR PRIVATE LIMITED
25 |ITA 7009/MUM/2025| 2011-12 | [A] MIGHTY CONSTRUCTIONS PVT LTD
26 {TTA 7019}'MU_M/2_025_.' 2022-23 | {A] MIKLENSBIOPVTLTD =~
27 |ITA 7088/MUM/2075| 202021 | [D] JOY SURENDRA KAPUR (E-FILE)
| 28 |ITA 1121/MuM/2026] Z_QZITZGZ'Z_ | [D] VIDEO WALL INDIA PRIVATE LIMITED (E-FILE)
29 | TIAO3/MUM/2026 | N.A | [A] MUFTT KIFAYATULLAH. MEMORIAL TRUST
30 | ITA48/MUM/2026 | 2017-18 | [A] VIDIPJATIA




REVISED CAUSE LIST OF F BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 9

Assmt.

s Appea! Number Year Assessee Name- Remarks
| 31 }1TA 7087/MUM/2025) 2014-15 | [D] VIHAR INFRASTRUCTURE PRIVATE LIMITED (E-FILE) ‘
32 | ITA 028/MUM/2026 | 2012-13" | [A] MOHAMMED OWAIS KHAN (E-FILE)

33 | ITA 971/MUM/2026 2016-17 | [A] MANGESH SUDAM LAVALE (E-FILE)

34 | ITA 980/MUM/2026 © 2017-18 [D] MADHU LAXMI CHARITABLE TRUST (E-FILE)
| 35 . ITA 984/MUM/2026 | 2023-24 | [D} MARKET HALA_I. MEMON JAMAT (E-FILE)

35. ITA 1044/MUM/2026 2012-13 | [A] VIVEK JAGANNATH BHOLE (E-FILE)

. 37 :ITA 1045/MUM/2026{ 2012-13 | [A] VIVEK JAGANNATH BHOLE (E-FILE)
38 .ITA_ 1126/MUM/2026] 2010-11 | [D} JANGID PROPERTIES (E-FILE)

39 |ITA 1049/MUM/2026] 2016-17 | [A] FATIMA HIGH SCHOOL {EQFILE)

40 |ITA 6830/MUM/2025| 2014-15 | [A] MUKUND SANTHANAM

“Assistapt Registrar
3-Apr-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF J BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 8
. Srlr_‘AppeaI Nunl\ber _ A‘s(‘sa:\rt. Assessee Name Remarks
L) J30g/mump0ty | 201314 [A] PARKER HANNIFIN INDIA PATD
2 7384/&‘;4 /201 | 201415 | [A] PARKER HANNIFIN INDIA PLTD
3| 128% [JITJAM ja024 | 201617 | [A] ULTRATECH CEMENT LIMITED (ROCAY) -
4| 1060 /wli‘trj':dyzoé 4 | 2016-17 | [D] ULTRATECH CEMENT LIMITED ((ROCAY)
5| so20/Muny2024 | 202021 |[A] ROCHE DIAGNOSTICS INDIA PRIVATE LIMITED
6 | ararmumyac2 | 202122 | (A1 ROCHE DIA_G:_\iOS'rI_cé INDIA PRIVATE LIMITED (ROCA)
7| agzamuny2024 | 202021 | A1 ROCHE DIABETES CARE INDIA PRIVATE LIMITED.
5 |ITA 905/MUM/2021| 201617 | [A] UCB INDIA PVT. LTD (ROCA) |
9| 457;/M1'3;/2024 | 2020-21 | [A] WATSON PHARMA PRIVATE LIMITED ((ROCA))
10 89%5/%?\4/2025 2022:23 | [A] RENAISSANCE GLOBAL LIMITED (E-FILE)
1 '8621-/%%2019 2015-16 | [A] UNILEVER INDUSTRIES PVT LTD.

| 12 |TTA 987/MUM/2026] 2012-13 |[D] AJIT H LOLADIYA HUF (E-FILE(SMC))

13 |ITA 499/MUM/2026] 2016-17 | [A] NIRMAL PURSHOTAM BHATIA ((SMC))

14 |TTA 500/MUM/2026| 2015-16 | [A] NIRMAL PURSHOTAM BHATIA ((SMC))

15 |ITA 501/MUM/2026| 2014-15 | [A] NIRMAL PURSHOTAM BHATIA ((SMC))

16 |ITA 503/MUM/2026] 2020-21 | [A] SINGIREDDY BAL REDDY (E-FILE(SMC)) -

17| eae /pﬁd 026 | 202223 [A] VIVRUT DEVELOPERS PRIVATE LIMITED
18 4o /M”U‘:‘,i 12026 .201.6-17 '[A] SANJAY MOHAN SHEDGE (E-FILE(SMC))
19 1732153;4/2026 201617 | [A] MAHESH BECHARA KAROTRA (E-FILE(SMO))
20 ."173;3151‘{1?\.4[2025- | 201718 | [A] BHAVIKA SAMEER MISTRY::(E»FIL'E(SMC))
- HA. | 2022-23 ‘[A].VOLKSWAGEN-AKTIENGESELLSCHAFT.(E-FILE_)

21 | 9py9/muM/2025




INCOME TAX APPELL ATE TRIBUNAL, MUMBAT BENCHES

: REVISED CAUSE LIST OF K BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'B‘LE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

_AND HON'BLE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER

IN COURT ROOM 5

' ITA 4209/MUM/2024

AT 2:30 PM _
Srl Appeai Number |Assmt, Year | Assessee Name Remarks -
I 1%(15’:,)1?2026 2022-23 | [A] KIMPLAS PIPING sYSTEMs PRIVATE LIMITED (E-FILE)
2 | ITA7318/MUM/2018 | 2014-15 | [A] COLGATE PALMOLIVE (INDIA) LTD-
3 | ITA 7261/MUM/2019 | 2015-16 | [A] COLGATE PALMOLIVE (INDIA) L¥D.
4 | ITA7941/MUM/2019 | 2015-16 | [A] JAGUAR LAND ROVER INDIA LTD.
5 TTA 617/MUM/2022 _' 2017-18 | [A] COLGATE-PALMOLIVE (INDIA) LIMITED -
6 | ITA2371/MUM/2022 | 2018-19 |1A] COLGATE-PALMOLIVE (INDIA} LIMITED
7 | TTAGaSS/MUM/2024 | 2021-22 | [A] COLGATE PALMOLIVE INDIA LIMITED
| 8 | TTA4183/MUM/2024 | 2020-21 - | [A] KONICA MINOLTA HEALTHCARE INDIA PRIVATE LIMITED
" 5 | ITA 8090/MUM/2025. | 2015-16 | [] FERANI HOTELS PVT LTD (E-FILE) -
© 10 | TTA 9149/MUM/2025 | 2022-23. [ [A] DRIP CAPrrA_L_SEvacEs INDIA LLP
11 | ITA 1360/MUM/2026 | 2022-2023 :[A].CUPID DIAMONDS PRIVATE LIMITED (E-FILE)
12 | ITA 1740/MUM/2026 | 2019-2020 {[A] GOPAL BHATTER ((SMC))
| 13 | ITA 1753/MUM2026 | 2014-15 | A] SALASAR NANDGAON CO OPERATIVE HOUSING SOCIETY LIMITED ((SMC))
14 | TTA 1754/MUM/2026 |- 2015-16 | [A] SALASAR NANDGAON CO OPERATIVE HOUSING SOCIETY ((SMC))
| 15 - ITA 4921/MUM/2013 | 2008-09 - | [D] BAJAJ AUTO LTD
16 | TTA4998/MUM/2013 | 2008-09 | [A] BAJAJAUTOLTD
17 | ITA 1075/MUM/2015 |  2010-11 | [A] J.P. MORGAN INDIA P.LTD (SG)
18 | €O 52/MUM/2016 2011-12 | [A] J.P. MORGAN INDIA P.LTD
19 | rrA 929/MUM/2015 " 2011-12 | [D] 3.P. MORGAN INDIA P.LTD
20 | TA $115/MUM/2016 | 2011-12 | [A]2.P. MORGAN INDIA P.LTD
21 | TTA 2104/MUM/2017 |- 2012-13 | [A] J.P. MORGAN INDIA P.LTD
© 22 | ITA7118/MUM/2017 | 2013-14 | [A] FUNDTECH INDIA LTD ' _
- 23 2020-21 [ [A] JOHNSON & JOHNSON PRIVATE LIMITED




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF SMC BENCH FOR 15-APRIL-2026 (WEDNESDAY)

' BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 8

Assmt.

Sl ] Appeal Nulmber Year Asse;.;see Name _ Remarks
1| 6835 /I\}I-{'J?ﬂ/ZOZ-’-‘r 12016-17 | [A] GURUKRUPA BUILDCON (E-FILING (RECALLLED MATTER))
2 |ITA z_ooslpuN/zozs 2011-12 { [A] AMIT ARUN FALNIKAR ((PUNE))

3 | 51&)@?4 ,2025‘ | 201819 | [A] ASHOK KARUSAO BOKDE
4| sse0/mun2025 2014-2015 [A] SHRIPAL ROOPCHAND JAIN (E-FILE)

5 | 5884“318?\,',2025 202021 | [A] YOGITA SANJAY JAGUSTE (E-FILE)

| 6 s34 [ﬂ}?ﬂ 1205 | 2013-14 VHV[A] SHRI SAMARTH SAHAKART MAjc')oa SANSTH MARYADIT

7 5715§/M1;§f\“4',2025 201819 | [A] SESSOON DOCK MATSYA GANGA CO OP CREDIT SOCIETY LTD

5'8 " 7856”4?3"‘1\4/2025 2017-18 | [A] ADVAITA TRADING PRIVATE LIMITED (E-FILE)

_' 9 7857 /%’?4 j2025 | 2017-18 | [D] CASA BUILDERS PVT. LTD. (EnF'ILé)

10 | 793915{1?4/2025‘ 201112 |[A] ENSEMBLE INFRASTRUCTURE INDIA LTD (E-FI;E)

11 | 9'295;,“41—{:]';‘4/2025 ' 2011-12 | [D] VIKESH BABULAL JAIN (E-FILE)

12 {TTA 137/MUM/2026{ 2007-08 | [A] KASHT IMPEX

13 1760 erLFJ?a-fzozs 2.‘016-17-' (A] HARISH CHANNAPPA_-SHETI‘Y(E*FILE) |

14 | .17;1/%?4 12026 | 202324 | [A] VAINKUTH PATHAL BHANUSHALI (E-FILE)

15 | i‘_/.ﬁ 4'/%‘:4 2026 | 202324 [A] ELYSIUM SMILES FOUNDATION (E-FILE)

16 | 1758./%’; 12026 2013-14 | [A] DHARMAVATL V. BORANA (E-FILE)

17 ' 7927/M15%2625 202021 [[A] \)IL?ABEN-JPRANAVBHAI VORA

y 18 | 79321;5?4 12025 200708 | fA] QUANTUM REAL EST & PROP DEV INDIA PVT LTD

19 3"9434/;3;‘4 1025 | 2009-10 | [A} NIKUNJ RAJESH JASANL | |

20 b ciamumaoze | 201213 1141 RAJAN B MORABIA HUF (E-FILE)

4
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